INCOME TAX APPELLATE TRIBUNAL, PUNE
FOR 03-JULY-2026 (FRIDAY)

CISCO WEBEX ID & PASSWORD FOR VIRTUAL HEARING.

(COURT ROOM NO. 1) Meeting No: 2640 426 7079 Password: 123456

(COURT ROOM NO. 2) Meeting No: 2644 903 0961 Password: 123456

(COURT ROOM NO. 3) Meeting No: 2642 388 8721 Password: 123456

BEFORE SHRI RAMA KANTA PANDA, VICE PRESIDENT
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER

Court No. 1
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
I: MA| 16 I PUN |2026 2019-20 |[A] BAJAJ FINANCE LIMITED A
BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER
Court No. 2
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1| MA| 12 PUN | 2026 | 2021-22 {[D] WIKA INSTRUMENTS INDIA PRIVATE LIMITED (E- C
2 | MA| 37 PUN | 2026 | 2015-16 [Flil]‘EA’PTARA TECHNOLOGIES PRIVATE LIMITED (E-FILE) A
BEFORE SHRI PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
Court No. 3
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1| MA| 107 | PUN | 2023 | 2016-17 |[D] SHREE PASHUPATI CONSTRUCTION B
(26Q - Q1)
2 | MA| 215 | PUN | 2023 | 2009-10 |[A] VANDANA DINESHKUMAR INANI (E-FILE) B
BEFORE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER
Court No. 3
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1| MA| 14 PUN | 2026 | 2011-12 |[D] NARAYAN PANDIT BOROLE (E-FILE) A
2 | MA| 33 PUN | 2026 | 2017-18 |[{A] SHRI MURLI MANOHAR NAGARI SAHAKARI B

PATSANSTHA MARYADIT (E-FILF)

BENCH CANCELLED
THE FOLLOWING MAS ARE ADJOURNED, AS DATE MENTIONED BELOW NO SEPARATE
HEARING NOTICE WILL BE ISSUED.

BEFORE SHRI RAMA KANTA PANDA, VICE PRESIDENT

***AND MS. ASTHA CHANDRA, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS Adj. to
Srl Appeal Number AY Assessee Bench 31.07.2026
1 MAT 13 PUN | 2026 | 2014-15 |[[A] NITIN NARAYAN KESKAR A 31.07.2026
2 | MA| 36 | PUN | 2026 | 2016-17 |[A] SANDIP KAILASAPPA LAKADE B 31.07.2026
3| MA| 38 PUN | 2026 | 2013-14 |[D] CHANDRASHEKHAR BAGADE (E-FILE) A 31.07.2026




BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
***AND MS. ASTHA CHANDRA, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS

Srl Appeal Number AY Assessee Bench
1|MA] 10 PUN [ 2026 | 2020-21 |[D] SANGRAM VISHWASRAO KACHARE (E-FILE) B 31.07.2026
2 MA] 11 PUN | 2026 | 2020-21 [[D] SANGRAM VISHWASRAO KACHARE (E-FILE) B 31.07.2026
***BEFORE MS. ASTHA CHANDRA, JUDICIAL MEMBER
AND DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY Assessee Bench
1| MA I 284 l PUN | 2023 | 2015-16 |[D] HANUMANT CHANGDEO NAKHATE (E-FILE) A 31.07.2026
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Assistant Registrar.




